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Xerala 

Madhya Pradesh 

Maharashtra 

Manipur 

Meghlaya 

Nagaland 
, 

Orissa 

Punjab . 

Rajasthrn 

Sikkim . 

Tamil Nadu 

Tripura 

Uttar Pradesh 

West Be ngal 

Total 

155°. 00 

3800.00 

61 75. 00 

235·00 
210.00 

1500.00 

1957·00 

122.000 

245. 00 

585°.00 
3500. 00 

(1I19. 84) 

(2786.61) 

(52 99.°9) 

(- 0·5°) 
(39. 0 0) 

(0.50 ) 

(84°·47) 

(1657. 0 0) 

(1398 . 69) 

(2.50 ) 

(2485.20) 

(4°·87) 

(3920 .96) 

(28 19.74) 

574. 06 

1206.58 

1963·75 

82·77 

87·28 

72 .8r 

523· 15 

630 .97 

684. 63 

44. 89 

1034.48 

85·33 

1938·45 
1088.89 

Figures in brackets indicate the contribution of funds by the State Government concerned from 
its own resources fot' financing the Sixth Plan outlay. 

Setting up of Industrial Estates In 
Nepal 

2761. SHRI RAMJIB~I MA VAN!: 
SHRI RAM VILAS PASWAN: 
SHRl BHOGENDRA JHA: 
SHRI NAVIN RAVANI: 
SHRI SUBHASH CHANDRA 

BOSE ALLURI: 

Will the Minister of INDUSARY be 
pleased to state: 

(a) whether India has agreed to 
help financially and in other matters 
in the establishment of an industrial 
estate in Nepal for the development 
of cottage industries; 

(b) if so, the details thereof and the 
amount to be given; 

(c) what reciprocal help India will . 
get from Nepal; 

(d) whether a joint industrial com-
mittee has been formed to extend and 
expand the prospects of industrial co-
operation in the public and private 
sectors; and 

(e) if so, the names of the mem-
bers of the Committee and the de-
tails of terms, reference and sphere-
of the said Committee? 

THE MINISTER OF INDUSTRY 
AND STEEL AND MINES (SHRI 
NARAYAN DATT TIWARI): (a) India 
has agreed to assist setting up an 
Industrial Estate at Butwal in Nepal, 
primarily for light-Engineering indus-
tries. 

(b) The detailed Project Report and 
cost estimates are yet to be prepared. 
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(c ) Setting up of the industTial Es-
tate will be y t another step in fur- I 

thering economic cooperation with 
Nepal and strengthening OUr friendly 
relations. 

(d) and (e). HMG Nepal and Gov-
ernment of India have agreed, in 
principle, to form a Joint Industrial 
Committee to further industrial co-
operation 'between the two countries. 
The detailed modalities including the 
terms of reference are still to be' 
finali ed. 

Outstanding dUe8 with the Gujarat 
Tract~rs Ltd., Baroda 

2762. PROF. AJIT KUMAR MEHTA: 
Will the Minister of INDUSTRY b 
pleased to state: 

(a) whether the Gujarat Tractolls 
Ltd" Baroda owes huge sums to seve-
ral creditors including the security 
money deposited by Indian Machinery 
Stor s Ltd. , Patna and that to settle 
the outstanding dispute a Loan Re-
payment Commis ioner was appoint-
ed; 

(b) if so, whether the outstanding 
due have been settled by the Loan 

epayment Commi sion r; and 

(c) if not the reasons, therefor? 

THE MINISTER OF INDUSTRY 
AND STEEL AND MINES (SHRI 

ARAYAN DATT TIWARI): (a) to 
(c). In terms of the Hindustan Trac-
tors Limited (Acquisition & 'f.ransfer 
of Undertakin s} Act 1978 the com-
pany was vested in !the State Govern-
ment of Gujarat who in turn formed 
a new company known as the Guja-
rat Tractors Corporation Limited for 
carrying on the activiti s of the 
undertaking. Under section 5 (2? 
o the Act certain liabilities 
uch as loans advanced by 

the Central or Stl:lt Gov rnmen or 
by a bank to th company have been 
vested in the Central Government. 
The remaining liabiliti s of Hindustan 
Tr ctor Limited cov red 'Under Sec-
tion i) (1) of th Act would b di char-

ged by the Commissioner of payments 1""-
out of funds provided to him by the 
Government of India under the Act in 
the order of priorities as provided 
under Schedule to the Act. The Com- ) 
missioner of Payments has been ,. 
pointed for the purpose. The notiftca-
tion speCifying the date by which t'be 
claimants may submit Itheir c1aiffi.i. t'o 
him, will be issued shortly. 
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